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January, 1968, making certain 
amendments to the Indian Ad-
ministrative Service (Fixation 
of Cadre Strength) Regulation, 
1955. 

(xxvii) The Indian Administrai;ive 
Service (Appointment by Pro-
motion) Fifth Amendment 
Regulations 1968, published in 
Notification No. G.S.R. 104 in 
dazette of India dated the 20th 
January, 1968. 

(xxviii) The Indian Administrative 
Service (AppOintment by Pro-
motion) Second Amendment 
Regulations, 1968, published in 
Notification No. G.S.R. 105 in 
Gazette of India dated the 20th 
January, 1968. 

(xxix) The Indian Administrative 
Service (Appointment by Pro-
motion) Third Amendment Re-
gulations, 1968, published in 
Notification No. G.S.R. 106 in 
Gazette of India dated the 20th 
January, 1968. 

(xxx) The Indian Administrative 
Service (Appl:lintment by Pro-
motion) Fourth Amendment 
Regulations, 1968, published in 
Notification No. G.S.R. 107 in 
Gazette of India dated the 20th 
January, 1968. 

(zxxi.) The Indian Police Service 
(Appointment by Promotion) 
Amendment Regulati'ons, 1968, 
published in Notification No. 
G.S.R. 108 in Gazette of India 
dated the 20th January, 1968. 

(JaXiI) The Indian Police Service 
(Appointment by Promotion) 
Second Amendment Regulations, 
1968, published in !olotification 
No. ·G.S.R. 109 in Gazette of 
India dated the 20th January, 
1968. 

(xxxiii) The Indian Police Service 
A ointmen~ by Pormotion) 
Third Amendment Regulations, 
1968, published In N otificatil:ln 

No. G.S.R. 110 in Gazette of 
India dated the 20th January, 
1968. 

(JaXiv) The Indian Police Service 
(Appointment by Promotion, 
Fourth Amendment Regulations, 
1968, published in Notification 
No. G.S.R. 111 in Gazette of 
India dated the 20th January, 
1968. 

(xxxv) G.S.R. 149 published in 
Gazette of India dated the 27th 
January, 1968, m'3king certain 
amendments to Schedule III to 
the Indian Police Service (Pay) 
RTSles, 1954. 

(xxxvi) G. S. R. 150 published in 
Gazette of India dated the 27th 
January, 1968, making certain 
amendments to Schedule m to 
the Indian Admistrative service 
(Pay) Rules, 1954. 

(xxxvii) G.S.R. 183 published in 
Gazette of India dated the 3rd 
February, 1968, making. certain 
amendments to the IndIan ad-
ministrative Service (Fix'!ltion Of 
Cadre Strength) Regulations, 
1955. 

(xxxviii) G.S.R. 184 published in 
Gazette of India dated the 3rd 
February, 1968, making certain 
amendments to the Indian Ad-
ministrative Service (Fixation 
Of Cadre Strength Regulations, 
1955. 

r Placod in Library, See LT-2J2/68.] 

Annual Report 01 Board of Trustees 
of IndJan Museum CaleuUa 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
(PRQF. SHER SINGH): I beg to 
lay on the Table a cI:lPY of the Annual 
Report of the Board Of Trustees of 
the Indian Museum, Calcutta for the 
year 1966-67. [Placed in Library, See 
NO. LT-203168]. 


